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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 3380 OF 2009

ACHARYA VI DYA SAGAR TECH. EDUN. STY. Appel I 'ant (s)
VERSUS
STATE OF M P. & ORS. Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.,directions,vacating stay and
prayer for interimrelief and office report)

WTH WP(C) NO 246 of 2008

(Wth office report)

G vil Appeal NO 3381 of 2009

(Wth prayer for interimrelief and office report)
Cvil Appeal NO 3382 of 2009

(Wth prayer interimrelief and office report)
G vil Appeal 3383 of 2009

(Wth prayer interimrelief and office report)
G vil Appeal 3384 of 2009

(Wth prayer interimrelief and office report)
Cvil Appeal 3385 of 2009

(Wth prayer interimrelief and office report)
G vil Appeal 3386 of 2009

(Wth prayer interimrelief and office report)
G vil Appeal 3387 of 2009

(Wth prayer interimrelief and office report)
Cvil Appeal 3388 of 2009

(Wth prayer interimrelief and office report)
G vil Appeal 3389 of 2009

(Wth prayer interimrelief and office report)
G vil Appeal 3390 of 2009

(Wth prayer interimrelief and office report)
Cvil Appeal . 3391 of 2009

(Wth office report)

Civil Appeal NO 3392 of 2009

(Wth office report)

G vil Appeal NO 3393 of 2009

(Wth prayer for interimrelief and office report)
S.L.P.(C...CC NO 8973 of 2012

(Wth office report)

696262562626262836¢

Date: 22/08/2012 These Appeals were called on for hearing today.

CORAM :

HON BLE MR. JUSTICE T.S. THAKUR

HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Appellant(s) M. B.K Satija, Adv.

Raj u Ram Chander, Sr. Adv.
Jasbir Singh Mlik, ADv.
Varun Puni a, Adv.

N tin Kumar, Adv.

SSS%

Mohan Pandey, Adv

Shaki | Ahmed Syed, Adv

B. K Satija, Adv

Vari nder Kumar Shar ma, Adv
Tril oki Nath Razdan, Adv
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For Respondent (s) M. S. Doabi a, Sr. Adv.

. Sadhna Sandhu, Adv.
Rashm Mal hotr a, Adv.
SS Rawat , Adv.

T.
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M

M .

Ms. Sushma Suri, Adv.
M. MP. Jha, Adv.

M. Ram Ekbal Roy, Adv.

M . Harshvardhan Jha, Adv.
M. Birender Singh, Adv.
M

. Vi kas Upadhyay, Adv.
M. B.S. Banthia , Adv

M. MP. Jha, Adv
M. Annam D.N. Rao, Adv

M . Mbdhan Pandey, Adv.
Shekhar Prit Jha, Adv.

SK Sabhar wal , Adv.

5 = %

Anu Qupt a, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st on 23.8.2012 at 10. 30 am

| (N. K. Coel) | | (Veena Khera)
| Court Master | | Court Master



